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-matter of price and whether that will
-conform to the Gulf of Mexico Formula ?

Dr. K. L. Shrimali : I have already
explained that it will not be in the public
interest to disclose the terms of the agree-
ment. All that I can say, in addition
to what I have said already, is that the
national interests have been fully safe-
guarded and full care has been taken
when the agreement was entered into and
‘the prices.of oil will be regulated.

Shri N. B. Chowdhury : May I
‘know whether the experience of the agree-
ments with the Standard Vacuum and
‘the Burmah Oil Companies in respect
of refineries will be taken into consi-
deration in finalising the terms of the
‘agreement with regard to this project?

Dr. K. L. Shrimali : Yes, Sir ; we will
always ‘benefit by experience,

Shri Sarangadhar Das : In view of
“the fact that many a time it has been

estioned here on the floor of this House
that the price of petrol distilled in Assam
-out of petroleum of the Assam fields is
based on the Gulf of Mexico price, may
T know why it is not in the public interest
to let us have the reason for this anomaly,
because in business it is an anomaly that
the price of an article produced out of
local material is based on the Gulf of
Mexico price ?

Dr. K. L. Shrimali : The reason is
that the Government are entering into
negotiation with other companies and
it i8 not in the national interest to dis-
close the terms of the agreement which
we have entered into with the Standard
Vacuum Oil Company.

Shri T. B. Vittal Rao : May I ask
one question, Sir.

Shri N. B. Choiydhury : May I put
one more quastion, Sir,

Mr. S ¢ There are two questions
now. e will go to the next question.
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_Dr. M. M. Das : The Peking Univer-
sity extended their invitation through
the Government of India to 10 univer-
sities of the country and the Government
of India simply handed over these invi-
tations to the universities concerned.
With regard to the selection, the Govern-
ment of India is nowhere in the picture,

Dr. Rama Rao : In selecting dele-
tes from thes¢ various universities, may
know why somc States have got more
than one university represented in the
delegation whercas several States includ-

‘ing Andhra and Madhya Pradesh have

not got even a single university repre-
sented in this delegation ?

Dr. M. M. Das : | have already stated
ghng the Peking University extended their
invitation to certain universities in India—
I mean the universities in India were
named by the Peking University while
extending the invitation.

Shri .Shyam Nandan Sahai : Ma
I know which are those ten universities ;

Mr. Speaker : Order, order. Let
us not go into those details ; we are not
interested.

Diamond Mines

*1962. Shri Ramachandra Reddi :
Will the Minister of Natural Resources
and Scientific Research be pleased
to state :

(a) how many diamond mines in
India are in working condition at pre-
sent ; and '

(b) the production thereof in terms
of m«;ney value from 1950 to 1953 year-
wise

The Deputy Minister of Education
(Dr. K. L. Shrimali) ¢ (a) and (b). A
statement gi the required information
is laid on the Table of the House. [Sese
Appendix X, annexure No. 17].
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Shri knnu:handrl Reddi : May
1 know whether there is a growing im-
port of diamonds into this country ?

Dr. K. L. Shrimali : A committee
has been appointed to make a survey and
its report has to be considered.

Shri T. B. Vittal Rao : May I know
whether any assessment has been made
of the extent of diamond mines in our
country

Dr. K. L. Shrimali : As I said before,
a committee has been appointed and its
report has not yet been considered.

Shri T. B. Vittal Rao 1~ May I
know........
Mr. Speaker : Order, order. He has

already said that a' committee has been
appointed. .....

Shri T. B. Vittal Rao : A committee
has been appointed to go into the ques-
tion of Panna ‘diamond field and not for
the assessment of diamond mines in the
whole country.’ .

Mr. Speaker : Is that so ?

Dr. K. L. Shrimali : A committe¢ has
been appointed to consider certain as-
pects of diamond mining industry and
make recommendations for its improve-
ment.

Shri T. B. Vittal Rao rose— -

School of Foreign Languages

*1964. Shri Krishnacharya Joshi :
Will the Minister of Defetce be pleased
10 state @

(a) the total number of students trained
for interpretership in the School of
Forcign Languages during 1954 ; and

(b) the total number of “sponsored”
and “non-sponsored” students among
them ?

The Deputy Minister of Dfefence
(Sardar Majithia) : (a) Two.

(b) Both were sponsored,

Shri Krishnacharya Joshi : May
1 know in how many foreign languages
training is given and may also know
what are those foreign languages ?

Sardar Majithia : Both are more or
tess one and the same question and I
may say that the languages arc : Armbic,
Burmese, Chinese, French, German, Japa-
nese, Persian, Russian and Tibetan,
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Shri Krishnacharya Joshi : May
I know whether this training is limited
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to those rsons who are in service or-

whether fresh candidates are also selec-

ted. ?

Sardar Majithia : Normally, the can-
didates are sclected from the Services—
cither in the Defence or other Ministries—
but, if the vacancies are there we do take
outsiders also.

Shrimati Renu Chnkn;mrtty 1 May

I know if it is a fact that officers when:
they participate in. the school of foreign:
and pass examinations they’

languages
are given certain' qualification pay, but
if the same examingtion is passed by the

ordinary airmen they are not eatitled to -
it and often they are not even allowed 10 -

attend these classes ?

Surdar Majithia : The sele:tion of
the candidates is done entirely on merits
and, therefore the point raised by the hon.
Member does not arise.

Shrimati Renu Chakravartty : May

I know if there is any entrance examination -

beforz
guages

in which pcople have to qualif
entering this school of foreign

and on the basis of which the merit is-

judged ?
Sardar Majithia : There is no quali-
fying examination.
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Sardar Majithia : I have already ans-

;vered that question that, that is not a
act.

Income Tax Appeals

*1967. Dr. Satyavadi : Wil the-

Minister of Finance be plcased to state
the total number of appeals pending
with all the Appellate Assistant Com-
missioners which are more than a year
old on the 1st April, 1955 ?

The Parliamentary S to
the Minister of Finance (Shri B. R.
Bhagat) : ‘The total number of appeals
which are more than a year old on the
1st April, 1955 and are ding with the
Appellate  Assistant issioners fs
29,002 (twenty-nine thousand and two),





